N THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

CVIL APPEAL NO 2865 COF 2008

C. M D. HARYANA FI NANCI AL CORPN.  ..... APPELLANT
VERSUS
M S VCS ENTERPRI SES LTD. & ORS.  ..... RESPONDENTS
ORDER

After hearing the | earned counsel for the parties, we
recall the order dated 9t" July, 2010 and restore the appeal

to its original nunber.

[ CHANDRAMAULI KR. PRASAD]

NEW DELHI
SEPTEMBER 13, 2010.



